FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
CHUO SENKO ADVERTISING INDIA PRIVATE LIMITED

S. No. PARTICULARS DETAILS

1. Name of corporate debtor Chuo Senko Advertising India Private
Limited

Z Date of incorporation of corporate debtor 11.12.2008

3. Authority under which corporate debtor is | ROC Mumbai
incorporated/ registered

4. Corporate Identity No. / Limited Liability U52100MH2008PTC188828
Identification No.of corporate debtor

5. Address of the registered office and | Eco House 401/402/403,
principal office (if any) of corporate debtor Vishweshwar Nagar off Aarey Road,
Mumbai  City, Goregaon Last,
Maharashtra-400063, India

6. Date of closure of Insolvency Resolution | 17.10.2023  (Order uploaded on

Process 18.10.2023)
7. Liquidation ~commencement date of | 17.10.2023 (Order uploaded on
corporate debtor 18.10.2023)
8. Name and registration number of the | Manoj Kumar
insolvency professional acting as liquidator IBBI/IPA-001/IP-P01653/2019-
2020/12535
9. Address and c-mail of the liquidator, as | C-0305, ATS Advantage, Indrapuram,
registered with the Board Ghaziabad, Uttar Pradesh-201014,
India

manojjain264@gmail.com

10. Address and e-mail to be used for C-0305, ATS Advantage, Indrapuram,
correspondence with the liquidator Ghaziabad, Uttar Pradesh-201014,
India '

liquidation.chuosenko(@gmail.com
11. | Last date for submission of claims 16.11.2023

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench has ordered
the commencement of liquidation of the M/s Chuo Senko Advertising India Private Limited on
17.10.2023 (Order uploaded on 18.10.2023).




The stakeholders of M/s Chuo Senko Advertising India Private Limited are hereby called upon to
submit their claims with proof on or before 16.11.2023, to the liquidator at the address mentioned
against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

Manoj Kumar

[BBI/IPA-001/TP-P-01653/2019 -2020/12535
Liquidator

M/s Chuo Senko Advertising India Private Limited
AFA Valid Upto: 29.11.2023

Date: 19.10.2023
Place: New Delhi
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FOREVER PRECIOUS JEWELLERY AND DIAMONDS LIMITED
Liguidator's Address — 101, Kanakia Atrium 2, Cross Road A, Ghakala MIDC,
Andheri {East), Mumbai - 200093
Contact: +91 9082 156208; Emall: liquidatos fpidi@gmall.com

E - AUCTION UNDER INSOLVENCY AND BANKRUPTCY CODE, 2016

Date and Time of Auction: 21" Movember 2023 (Tuesday) at 11:00 A.M. ta 01:00 P.M.
{with unlimited extension of 5 minutes each)

Sale of assets of FOREVER PRECIOUS JEWELLERY AND DIAMOMDS LIMITED (im
Liguidation) under section 35(0 of 1BC, 2016 read wilh Regwlaton 33 of Liguidation
Raguiations. E-Auction will be condectad on “AS 15 WHERE 15, AS 15 WHAT 15, WHATEVER
THERE IS5 AND NO RECOURSE BASIS".

The Sake will be done by undersigned through e-auction service provider M's Mational E-
Governance Service Limited (NESL) wia website htips//nesl.co.in/auction-notices- under-ib).

VILE PARLE (WEST) - MUMBAI BRANCH (40810)
1, Vithal Nagar Ca-op. Hag. Sockety 10th Read,
JWPD Scheme, Via Parle (W), Mumbai - 4000449

ﬂi[fo:?ﬂﬂ d® @ Union Bank
s e
" s Ematl if: ubn0E408 T ursonbankafindia bank

{Amount in INR}
Sc WLin | Reserve EMD Incremental
Aszats Aiddress
M, Cis. price Amount | Bid Amound
CHENNAI

1 | Digmonds - Box 10 | ".maulermzeaz‘- 0196 | 6993000 | 700,000 100000
| soF-m mEPZ-sEZ |

2 | Dismeeds - Bow 11 | Tambaram Chenng, | 7apa72 | 8461800 | 850000 | 1.00.000
|  Chengapatt, |
| Tarnil Nadu, GOOD45]

(The abovementioned asset is localed in Special Economic Zone (SEZ) Unif of the Corporaie
Debtor at Module Mo 26 & 27, SOF - |Il, MEPZ_SEZ, Tambaram, Chennai, Chengalpatbu,
Tamil Nadu G0D0A45. Clearance of the same 1o Domestic Tarll Area will attracl applicable
custom daty, lazes, cess and any olher applicalle charges as per Special Economic Jong
Act, 2005 and any other law for the fime being inforce.)

For detailed terms and conditions, please refer fo E- Auclion Process Memorandum.

Lasf date for submission of Eligibility Documents : 3" Movember 2023 (Friday)
Lasf date for information sharing and site visil 14" Hovember 2023 (Tuesday)
Lasi Date of Submission of Balance EMD amound 117" November 2023 (Friday)
Date and Time of E-auction s 217 Newember 2023 (Tuesday)

Mode - The deta@ad Terms & Gonditians, E-Auction Bid Dacument, Declaration & olber datails of
oniine auction sale are available an hitps, ' nesd con'auckion-noticas-under-ibe’ and company
wabsite it/ winsome-qroug.in’

In caseof any clarifications, please contact the undersigned at liguidator {pidicogmad. com

Date; 20" 0ctober 2023 /-
Place: Mumbai CA Amil Gupta
As Liquidalor of Forewver Precious Jewellary and Diamonds Limited

vide order dafed 1st September 2020

IBBI Registrathon: IBBLIPA-001AP-PO0016/2016-17/10040

Address; 107, Kanakia Atium 2, Cross Roead A Ghakala MIDG

Andhesi (East) Mumbai - 400093

Landmark Behind Courtyard Marmott.

Email ; liquidator, fpjdrgmail com

Authorization for Assignment valid till 13th December 2023

POSSESSION NOTICE
la —
Whereas the undersigned being the Authorised Officer of the Union Bank of India, Vile
Parle (West) — Mumbai Branch (40810) under the Securitisation and Reconstruction of
Financial Aszets and Enforcement Security Interest (Second) Act, 2002 [Act Mo, 54 of
2002)and in exercise of powers conferred under Seclion 13(12) read with rule 3 of the
Security Interest (Enforcement) Rubes, 2002 jssued a DEMAND NOTICE DATED
31.03.2023 calng upon the bormowens namaly WS K.5. YARN SYNTHETICS LLF, WS
VANIPRIYA TEXTILES PVT. LTD., MR. SAGAR KAMAL BIRLA, MRS. UMA KAMAL
BIRLA & MR. KAMAL KISHORE BIRLA o repay the amount mentioned in the notice being
sum of Rs.14,05,40,385.37 (Rupees Fourteen Crores Five Lacs Forty Thousand Three
Hundred Eighty Five and Thirty Seven Paise only) and interest theraan within 60 days
from the date of receiptof the zaid notice,
The barroweris having faded to repay the amount, notice is hareby given to the barrowerfs
and the public in general that the undersigned has taken possession of the property
described harsin below in exerciss of powers conferred on him under Section 13(4) of the
said Act read with Bule B of the-zaid rules on this 18th day of October i the vear 2023
The bormower's in particular and the public in general i hereby cautioned not fo deal with
the properly and any dealings with the property wilf be subject to the charge of Union Bank
of India, Vile Parle {West) - Mumbai Branch {40810} for an amount of Rs.14,05,40,385.37
{(Rupees Fourtaen Crores Five Lacs Forty Thousand Three Hundrad Eighty Five and Thirty
Seven Paise only) as per demand notice dated 31.03.2023 in the said account {ogether
with costs and interest as aforesaid
The borrower’s attention i invited to provisions of sub-section {B) of saction 13 af the Act, in
respect of ime auadzble to the borrower fo redesm the secured assats,
DESCRIPTION OF THE PROPERTY

1.Land and Factory Shed sduated at Survey No. 3811, 3812, 3813, 384, and 3972, 3003,

Village Seealapad, Karur Road, Sefamanthadi, Tal. & Dest. Dindigul, Tamil Madu — 624005

admeasuring plot area 12371055 f in the name of Vanipriya Textiles Frivate Limited.
2.Plant and Machinery situated at Survey Nos.381,2,3.4 & 3923 Door No.MZ8, Rani
kangammal Caolony, Seelapadi Village, Karur Road, Seflamanthadi Dindigul Weast,
Taluka Dindigul 5RO, Dist. Dindigul

Badl-
Date: ‘IE._W._IU'H Authorised Officer
Place: Dindigul UNION BANK OF INDIA

VILE PARLE [WEST) - MUMBAI ERANCH [40810)
1, Witha! Magar Co-op. Hag. Sacety, 10lh Road,
JVPD Schema, Vile Pare (W), Mumbal - 200029
Email - ubin0520811@uniontankolinga bank

Banas Finance Limited

CIN - L65910MH1983PLC030142
Regis. Off. - E/109, Crystal Plaza, New Link Road, Opp. Infinity Mall, Andheri
(West), Mumbai MH 400053
Tel. No. 022-66921199 | E-mail: banasfin@gmail.com |
Website: https://banasfinante.-wordpress.com/

EXTRA-ORDINARY GENERAL MEETING

Notice is hereby given that the Extra-Ordinary General meeting of the Banas
Finance Limited will be held on Friday, 10th November, 2023 at 01.00 P.M.
through VC /OAVM to transact the Business, as set out in the Notice of EOGM.

The Notice of EOGM has been sent through email id on 19th October, 2023
and the same is also available on the website of the Company at
https://banasfinance.wordpress.com and the Notice of the EOGM is also
available on the website of National Securities Depositary Limited (NSDL) at
https://evoting.nsdl.com

In compliance with Section 108 of the Companies Act, 2013 read with Rule 20
of the Companies (Management and Administration) Rules, 2014, Members
are provided with the facility to cast their votes on all resolutions set forth in
the Notice of the EOGM using electronic voting system provided by National
Securities Depositary Limited (NSDL) and ballot voting at EOGM.

The e-voting period commences on Tuesday, 07th November, 2023
(9.00 A.M) and ends on Thursday, 09th November, 2023 (5.00 P.M) the
EVEN number of E-voting for EOGM is 126956. During this period, Members
may cast their vote electronically. The e-voting module shall be disabled by
NSDL thereafter.

The voting rights of Members shall be in proportion to the equity shares held
by them in the paid- up equity share capital of the Company as on 03rd
November, 2023 ("cut-off date"). Any person, who is a Member of the Company
as on the cut-off date is eligible to cast vote on all resolutions set forth in the
Notice of EOGM using e-voting or voting at the EOGM.

A person who has acquired shares and become a member of the Company
after email of notice of EOGM and holding shares as of cut-off date is eligible
to cast vote on all resolutions set forth in the Notice of EOGM using e-voting
at the EOGM. Such person may obtain the login ID and password by sending
a request at evoting@nsdl.co.in However, if the person is already registered
with NSDL for e-voting then the existing user ID and password can be used
for casting vote.

For any queries or issues regarding e-voting, please refer to the
Frequently Asked Questions (FAQs) and e-voting manual available at
www.evoting.nsdl.com under help section or write an e-mail to
evoting@nsdl.co.in or contact on toll free number provided by NSDL
1800222080 or contact Mr. Nitin Ambure, Vice President, National Securities
Depository Limited Trade World - A Wing, Kamala Mills Compound Lower
Parel, Mumbai - 400013. In case of grievances/difficulties, Members may also
contact M/s. Purva Sharegistry Private Limited the Registrar and Share
Transfer Agents of the Company.

For Banas Finance Limited
Sd/-

Prajna Naik

Company Secretar

Date: 19/10/2023
Place: Mumbai

POSSESSION NOTICE
[Rule - 8 (1)]
¥Whereas the undersigned being the Authorised Officer of the Union Bank of India, Vile
Parle {West] = Murnbai Branch {20810} under the Securitisation and Reconstruction of
Financial Assels and Enforcement Securily Inlerast (Second) Act, 2002 {&ch Mo, B4 of
2002}and in exercise of powers conferred under Section 13{12) read with rule 3. of the
Security Inferest (Enforcement) Rules, 2002 lssued a DEMAMND NOTICE DATED
31.03.2023 calling upon the borrowsn's namely IS K5, YARN SYNTHETICS LLFP, M3
VANIPRIYA TEXTILES PVT. LTD., MR. SAGAR KAMAL BIRLA, MRS. UMA KAMAL
BIRLA & MR. KAMAL KISHORE BIRLA I repay the amount menboned in the notics being
sum of Rs.14,05,40,385.37 (Rupees Fourteen Crores Five Lacs Forty Thousand Thres
Hundred Eighty Five and Thirty Seven Paise only) and imlarest theraon within 60 days
from the date of recaiptof the said nodice.
The borrower’s having failed to rapay the amount, nofice is haraby given 1o the borrower’s
and the |:|u|:||il; i general thal the underssgned has laken possession of the progerly
described herein below in exercise of powers conferred on him under Section 13(d} of the
said Actread with Rule B of the said rules on this 18th day of October in the year 2023,
The bomower's in particular and the public in general i hereby caubioned not to deal with
the property and any dealings with the property will be subjectto the charge of Union Bank
of India, Vile Pade (West) - Mumbai Branch (40810) for an amount of Rs. 14,0540, 385.37
(Rupees Fourieen Crores Five Lacs Forty Thousand Three Hundred Eighty Five and Thirty
Seven Palse only) as per demand nolice dated 31.03.2023 in the said account together
with costs and interest as aforesaid,
The borrower's attention is invited to provisions of sub-secbon (3} of section 13 of the Act, in
respectof ime available to the borrower to redesm the secured azsets.
DESCRIPTICN OF THE PROPERTY

Indugirial Land situated at Survey Mo, 58/7, Village Seelapadi, Karur Road. Seflamanthadi
Tal. & Dist. Dindigul, Tamil Madu- 824005 adrmeasusing plot area 19358 &0 fL in the name
of Vanipriya Tesfiles Prvate Limiled o

Authorised Officer
UNION BAMNK OF INDIA

Date: 18,10.2023
Place: Dindigul

lRLaw

E-OT Notice No. 03235005A/159

Principal Executive Director/Stores on behalf of President of Indiaj
Invites open tender (Single Packet System) by this office as follows-

CENTRAL RAILWAY

Introduction Of Ac 25 Kv Traction From Jasai Holding
yard to JNPT Siding

ant - e, “WARMING TO ROAD USERS"
i Fender Brief Description SES Tender Section Km/Chainage Date of
Number Closing Date From To Energisation
T || || D S (. Jasal Holding yard to JNET Sading |Loc.93J1196A, | Loc.97/3055-3055A,
[ US250UUSA Frocurementoruptical ou rU.T1.2020 [Goods lines), (MBICT lires N1MN2Z, |Ch:930629.850 | Ch: 97081850 25102023
Displacement Sensors, | Nos. (Friday) sl b )Ll A,

Range- 200mm.

For complete details of tender conditons and Corrigendum issued Inj
tender, if any. Please visit IREPS website www.ireps.gov.in

Principal Executive Director/Stores/RDSO/Lucknow|
No. Stores/159 Dt. 18.10.2023

1, Vithal Magar E:rnp h:.g Su:r:uz-*g.r 10¢h Road,
JYPD Schemae, Vile Parle (W), Mumbai - 400045

e 45 (1) union Bank
| o de e ] ¥ N
el e i Ernail id: ubind 5408 11 @unicnbankaindia bank

POSSESSION NOTICE
-81(1
Whareas the undersigned being the Autharized Officer of the Union Bank of India, Vile
Farle (West) — Mumbai Branch (40810) under the Securitisation and Reconstruction of
Financial Assets and Enforcement Security Interest (Second) Act, 2002 (Act Mo, 54 of
2002and in exercize of powers conferred under Secton 13(12) read with rule 3 of the
Security Interest (Enforcement) Rules, 2002 issuwed a DEMAND NOTICE DATED
3.03.2023 calling upon the bomower's namealy MS VANIPRIYA TEXTILES PVT. LTD.,
MR. SAGAR KAMAL BIRLA, MRS. UMA KAMAL BIRLA & ME. KAMAL KISHORE BIRLA
{0 repay the amount mentioned in the notice being sum of Rs,19,90,09,065,25 (Rupees
Nineteen Crores Ninety Lacs Nine Thousand and Sixty Five Rupees Twenty-Five Paise
only) and interest thereon within G0 days from the date of receipt of the said notice,
The borrower's having failled to repay the amount, nolice is hereby given bo the bormower's
and the public in general that the undersigned has taken possession of the property
described herein below inexercise of powers conferred an him wnder Section 13/4) of the
said Act read with Rule B of the sasd rules on this 18th day of Octoberin the vear 2023
The borrower's in paricular and the public in general is hereby cautioned not i deal with
the properly and any dealings with the property will be subject o the charge of Union Bank
ol India, Ve Parle (West) — Mumbai Branch (40810) for an amount of Rs.19,90,08,065.25
(Rupees Mineteen Crores Ninety Lacs Nine Thousand and Sixty Five Rupees Twenty-
Five Paise only) as per demand nofice dated 31.03.2023 in the said account togather with
costs and interestas aforesaid.
The borrower's atiention is invited to provisions of sub-section (8) of section 1.3 of theAct, in
respect of time available 1o the borrewer o redeem the secured assets.
DESCRIPTION OF THE PROPERTY
Industrial Land situated &t Survey Mo, 387, Village Seefapadi, Karur Road, Sellamanthadi.
Tal. & Dist. Dindigud, Tamil Nadu- 624005 admeasuring plot area 19358 sq.it. in the name
of Vanipriya Textiles Private Limited

POSSESSION NOTICE (Fror Immovable Property ) Under Rule 8 (1)

FORM B
PUBLIC ANNOUNCEMENT

| Regulation 12 of the Insolvency and Bankruptcy

Board of India { Liquidation Process) Fegulations, ._,ﬂ'l-ﬁ-|

FOR THE ATTENTION OF THE STAKEHOLDERS OF

CHUO SENKO ADVERTISING INDIA PRIVATE LIMITED
PARTICULARS E DETAILS

" | NAME OF CORPORATE DEBTOR  |Chuo Senko Advertising India Private Limited
Data of Incorparation of Corparate Dedlor | 111202008

L3

.ﬁ.JlI'-:lnL, undar which Carperate Dablar | Registrar of Companies, Mumbai
is In;ﬂmm—:emﬂpgmarer

4 l“l;-r|:-|:m=11|= Il.'IE'l'ﬂrl'g.' Na, { Limited L.lelt',
deniifcation No. of Coporate Debtor | "
Aeldress of he regebaned offics & principal | Eco House 401402403, Vishweshwar Nagar off
offica [if any) of Corporafa Dabbar .l'-‘-.,qrey Road, Mumbsi Cify, Goregaon East

| Maharashira-400063, India

U5Z100MH200BPTC 188828

zn|

E. | Date of diosura of Inscévency

17.10.2023 I:':Irdl:lr uploaded on 18.10.2023)
Resclution Process '

7, | Liquidaton commancament date 17.00,2023 { Order uploaded on 18 10,2023)

iof Camporate Debiar

Sdi-
Date: 18.10.2023 Authorised Officer
Place: Dindigul UNION BANK OF INDIA
£ | = I wErT MUMERI SOUTH ZORAL OFFICE >
e e’ 7= ooy, Jesamangal, &/47 Mussbal Samachar Marg, Fort | /% afem

¥ Bank of Maharashira
i : Mumba-63) 001, Mahzrzshira = Tel, Mo, : (022) 2267 5894
e el ee o = p-miail ; legal_mendmahabask coin

* Haad office : Lokmangal, 1500, Shivajinagar, Furie-411 005, Maharashira

WHEREAS, the Authorized Officer of Bank of Maharashtra under Securitization
& Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 & in exercise of powers conferred under Section 13 (4) and 13(12) of the
said Act read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 has
issued a Demand Notice dated 14.08.2023 under Section 13(2) calling upon
Mr. Prakash Bhaskar Sawant, Mrs. Priyanka Prakash Sawant,
Ms. Jui Prakash Sawant (Borrower) & Mrs. Meghna Upendral
Wadekar (Guarantor) to repay the amount mentioned in the notice being
% 1,14,18,606/- (Rs. One Crore Fourteen Lakh Eighteen Thousand Six Hundred Six|
Only) plus unapplied interest from 10.08.2023 together with interest thereon at contractual
rate(s) and incidental expenses, costs, charges incurred / to be incurred within 60 days)
from the date of receipt of the said notice.
The Borrower mentioned hereinabove having failed to repay the outstanding amount,
Notice is hereby given to the Borrower and Guarantors mentioned hereinabove in particular
and to the public in general that the Authorised Officer of Bank of Maharashtra has
taken Symbolic Possession of the property described herein below in terms of the powers
vested under the provisions of Section 13(4) of the said Act on this 19.10.2023
The Borrower in particular, Guarantor and the Public in general is hereby cautioned not tg
deal with the properties and any dealings with the aforesaid properties will be subject to the
charge of the Bank of Maharashtra for an amount mentioned above. The Borrowers
attention is invited to the provisions of sub-section 8 of section 13 of the Act in respect ofj
time available, to redeem the secured asset.
DESCRIPTION OF THE IMMOVABLE PROPERTY
1] All that Premises Mortgage of Flat No. 1302, 13" Floor, Um Swami Anand,
D. L. Vaidya Road, FP No. 148 of TPS-IV, CTS No. 1577 of Mahim Division, Dadar
West, Mumbai-28 Owned by Mr. Prakash B. Sawant, Mrs. Priyanka P. Sawant &j
Ms. Jui P Sawant Area admeasuring 35.66 sq. mirs.
sd/-
Authorized Officer & Assistant General Managern
Bank of Maharashtrq

Place : Mumbai
Date :19.10.2023

g, | Mame & Ragistratian Number of Insclvanty |HBI1D] Humar
Professional acting a5 Liguidalor Eegn Ma: IE!E]I- PA-0M PP B30 G 202011 2535
fddress and Emal of tha hquidaor 'E-EIEIZIE- ATS Advaeniage, Indrapuram,
as registered with the Board | Ghaziabad, Uliar Pradesh-201014, India
| Email: manujjalniﬁdf@gmatl-mrn

=

FORM NO. 14

OFFICE OF THE RECOVERY OFFICER - I/li
DEETS RECOVERY TRIBUNAL PUNE

Unit Mes. 307 to 310, 3rd floor, Kakade Biz lcon Building,
Shivajinagar, Pune- 411005,

NOTICE UNDER SECTIONS 25 TO 28 OF THE RECOVERY OF DEBTS DUE
TO BANKS AND FINANCIAL INSTITUTIONS ACT, 1993 AND RULE 2 OF
SECOND SCHEDULE TO THE INCOME TAX ACT, 1961.
RCMTIZ02 19-10-2023
STATE BANK OF INDIA

Versus
UPTIME INFRATEL SERVICES (INDIA) PVT. LTD. & OTHERS.
Ta,

(CD 1) Uptime Infratel Services (India) Pvt.Ltd.,
registered ofiice at:

(i) Office No.202-A, 202-B, 202-C, 27

Floar, Mont Vert Pacifique, S.MNa.136/4,
Baner-Pashan Link Road, Pashan, Pune - 411 021,

(if) Office No.301-314, Mont-Vert Arcade,
3" Floor, Balaji Chowk, Pashan-Sus Road,
S.No. 140/1/A, Pashan, Pune - 411 021,

(CD 2) Satyajeet Jayprakash Limaye,

an Adult, Indian Inhabitant, Occupation: Business,
Residing at: C-1104, Moni-Vert Arcade, 5.No. 113/1/5/3,
Pazhan-Sus Road, Pashan, Pune - 411 021

(CD 3) Vishal Pradip Phanse,

an Aduft, Indian Inkabitant, Occupation: Business,
Residing at: (i) M/802, Saphire Park, Bidg. M
Park Streef, Wakad, Pune - 411 057.

(i) Cio. Quality Evangelist Services Pyt. Lid.,
401402, Ghanshyam Enclave, Lalji Pada,
Link Road, Kandivali (W}, Mumbai - 400 067

This is to notify that as per the Recovery Certificate issued in pursuance of orders
passed by the Presiding Officer, DEBTS RECOVERY TRIBUMAL PUNE In
OAJA64/2016 an amount of Rs 6,92,00,682.00 { Rupees Six Crore Ningty Two
Lakh Six Hundred Eighty Two Only ) along with pendeant lite and future inferest
@ 9 % pa wef 16/04/2019 6l realization and costs of Rs 1,75,000
[ Rupees One Lakh Seventy Five Thousands Only ) has bacome due against
you {Jaintly and severally).

2. You are hereby directed to pay the above sum within 15 days of the receipts of
the notice, failing which the recovery shall be made in accordance with the
Recovery of Debis Due to Banks and Financial Institutions Act, 1993 and Rules
there under.

3. You are hereby ordered fo declare on an affidavit the particulars of yours
assets on or bafore the next date of heanng.

4. You are hereby ordered to appear before the undersigned on03-01-2024
at 10:30 a.m. for further proceedings

3. Inaddition o the sum aforesaid, you will also be liable to pay:

(@) Such interests as is payable for the pericd commencing immediately after
this natica of the cerificata [ execulion proceedings.

(b} All costs, charges and expenses incurred in respact of the service of this
notice and wamants and other processes and all other proceedings taken
for recovenng the amount due.

Given under my hand and the seal of the Trbunal, on this date: 19-10-2023.

(5.J. SATBHAI)
5':.:]5;':'
Ifi nancialexp. epap@

WG Recovery Officer-|
DEBTS RECOVERY TRIBUNAL PUNE

Regn. No.:[BBITPA-D01P-PO1653/2018-2020/12535 | AFA Valid upto : 29/11/2023

DEMAND NOTICE

| C-0305, ATS Advantage, Indrapuram,

| Ghaziabad, Utlar Pradesh-201014, India

| Email: liquidation.chuosenkoi@gmail.com
11.{ Lasl dale for submission ol CGlaims (16.11.2023

Molica 15 hersby goen thal the Nalional Company Law' Tribumal, MumBai Bench has ondered the
camemencament of ligudation of the Chue Senko Advertising India Private Limited an 17.10.2023.
[Qrderuplcaded on 18,10, 2023)

The shakehoklers of Chuo Senko Advertizing India Private Limited are haneby cafled upon fo submit
thesr claimes with proof on orbalone 16.11.2023, b Iheliguidataral lhe addness manbioned agairs! dam Mo, 10,
The fnancial credilors shall submit their claims with proof by alactranic means anly. AR athar craditons may
submit tha claims with tha proafin pemson, by postor by elecionic means

10| Addres= and e-mad to be used for
COMTRapaMCEnoE win tha |I".'||..||.':"3||.'i'l'

Submisgion of false or misleading preod of claims shall atiract penakiies. Edf-
Date : 19.10.2023 Manoj Kumar
Place - Mew Dalhi Liquidator, Chuo Senko Advertising India Private Limited

SALE OF FINANCIAL ASSETS BY INCRED FINANCIAL SERVICES LIMITED |
(FORMERLY KNOWMN AS KKR INDIA FINANCIAL SERVICES LIMITED) UNDER THE |
SWIS5 CHALLENGE METHOD AS PER THE RESERVE BANK OF INDLA (TRANSFER |
OF LOAN EXPOSURES) DIRECTIONS, 2021, AS AMENDED FROM TIME TO TIME |
(RBIDIRECTIONS).

Expressions of imterest are irvied Trom edgble banksasse! reconstructon com parssnon-anking |
financial companies and financial instilutions for the acguisition of the fallovdng term leans: I
(i1 INR 111,00,00,000i- {Indign Rupees One Hundred and Eleven Crores only) adwvancad by |
Incred Financial Services Limited (formerly known as KKR India Financial Services Limited) |
{IFSL) to Cofies Day Resars (MSM) Private Limited: and
(i) INR 77 00,00,000- {indan Rupees Seventy Seven Crores only) advanced by IFSL o Tangln |
Propery Developmenis (Mumbai) Private Limited {colectively, referred to as Financial Assets),
The sale i proposad lo be conducled under the "Swiss challenge method' as per the RBI |
Diractions, based on an exsling offer received by IFSL, fram an eligibla anbity (Initial Bidder)
for the acquisition of the Financial Assats. The Inifial Bidder shall have a nght to madch the |
highest offer, if any, made by 1he counler bidsars pursiant b the bid process.
The sale of the Financial Assets by IF3L to the successful bidder shall be fully settled for
10075 {one hundred percent) cash on an upfront basis and on an "AS-IS-WHERE-IS AND |
WHATEVER-THERE-IS BASIS" and without any recourse bo IFSL. IFSL will nod asseme any
operabional, legal andior any olher type of isks associgted with the Financial Assats,
Eligiile caunter bidders will e reguered Lo inter alia submil (i} a duly signed expression of
intarest and the earnest meney depasd [EMD); (i) a duly sigred and stamped copy of the non- |
dischosure undedaking, and (ii) a duly sigred and stamped affidavit undar Section 298 of the |
Insolvancy and Bankruptoy Code, 20168, in the prescabed formats, en or befora the cul-off date |
and lima {i.a., 23 October 2023, on or bafora 5.00 pm IST) (EOI Submission Dala). If no |
expression of interas! is recaived by IFSL, on or bafone the EQSubmission Date, the oourntear |
bid process for-sale of the Financial Azsels shall 1erminate with mmediate effect, without any |
further action.

Tataf autztanding :
ﬂ-::gnunl amaunt as on Basebld |t cgsjlenger EMD amount
name 30 September 2023 . | |
Coffee Day INR INF INR INR 1,54.00.0000-
Fesorts (M38) | 302,27,00,000- | 28.00,00,000- | 30,60 000000 fin the: fiorm of
Private Limited fi.e. 100% {la. 108 a demand draft
Tanghn Property (one hundred | minimum draw in fawour of
Developments INR parcert)on | mak-up over Incred Fmnancial
{Mumbai) Privata | 208 67.00,000)- | cashbasis) | the base bigy | S8nices Limited,
Limited payable al Mumbai).

Inferested counter bidders may send an e-mail fo bid.incredi@gmail.com, requesting for |
formats of the afprementioned documends

Brief details of the Financial Assets, if required, shall be made availatle 1o the interested |
parties, upon submission of the duly signed and stamped non-disclosure undertaking and
affidavil, & mentioned herein above

For submisgion of the aforementioned documeants, counter bidders should sand an a-mail 1o f
bid.incrediigrmail.com, 1o the attention of Mr. A Jain.

IFSL raserves the sole right: {5 o deny partscipation o any parson inthe bid procass, and al*.-,-::-lu
rajecl any bads (including thoss which don'l compsy with the process requmarments); and (i 1o |
suspand, terminate or moddy the bid procass andlor modify its terms without providng any |
rBas0Ns arncurring any iabilty whatsoewar,

The suspension, lermenalion o modification of the bid process endior ils lerms may n|:|I'
necessanly be carmied oul through anather newspapermedia adverisement. Tharefong, th
inlerasted badders are requestied Lo reqularly visit IFSL"S websiz o keep ihemsslves up:lale::h:n
the suspension, krmination ormodification of the bid process andfor its b rms (ifany) by IFSL.

The counter bidders shall be required to comply with all appcable laws, including, without |
limitation, the REI Directions and the ofher notifications, directions, requiafions, circulars, press |
notes and palicies issued by the Reserse Bank of India from fime totime

IFSL reserves the right b not consummate the sale of the Financial Assets at any stage, wishout |
assigning any reasons. Mo request fiormodification or withdrawa! of a bid by & counter bidder once: |
maue, shall be entertained by IFSL. The decision of IFSLin relation to all matiers pertaining o this |
sale process shal be final and binding, incuding, without imitation, the format of the assignment |

agreement i be executed between IFSL and the initial Bidder'successhul countar bidder,
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It Is motified for informaton of the Public that in conpection with imtroduction of
25000 Volt, AC, Eleciric Traclion Over the section from Jasal Holding yard (Loc, 95/
J1TREA CHS3G2Z2.E50) to JNPT Siding (Loc. 9703055-30554, Ch: 97391850} on
Goods line in Mumbai Division of Ceniral Raihway, height gauwges have been erectad
at all leved crossings with clear maximum height of 4.78 m above road level with a
view to prevent loads of excessive helght from coming into contact or dangerous
prceiriby B0 live Traction wire [GI:II‘":‘IEbm wire), whsth shall be al a I]{:r-c_:;h!'. Ol FvnIeTILEmY
5.5 m abowa the fail level al level crogsings. Public are heraby notified 1o obsendss the
height specified abowve for the purpose of loading wehicles and to see that the loads
camied in road vehickes do not infringe the height gauges under any circumstances,
The dangers of a load of excessive helght are as follows: I) Danger o the height
gauge and consequent chelrection 1o the road as well as the rallway ling, i} Danger
Lo e materals or eguipment caried ar the wehede ilsell, i) Danger of Tiee and risk
of life due to contact with or dangerous proximity i the conduchars.
ADEE/GSUWBE FOR 5r. DEEMGSU/BB
Download UTS App for Tickets
3&‘_ !I!TEE_AEL.E_M_EiI < rTl'_lﬂ.!I'!B__ ;lﬂ&é%ﬂﬁ_éﬂﬂﬁfﬂ
W , Withal Magar Co-op. Hsg. Society, 10th Road,
i Lm Union B&'ﬁ'k JVPO Schieme, Vile Parle (W), Mumbal - 400049
-_ ey Email i ubin0508 1 Eumonbankafindia bank
POSSESSION NOTICE
[Rule -8 {1]]
Whareas the undarsigned being the Authorisad Cfficer of the Union Bank of India, Vil
Parle (West) = Mumbai Branch (40810) under the Securitization and Reconstruction of
Financial Assets and Enforcement Security Interest (Second) act, 2002 (Act Mo, 54 of
Z0024and in exercise of powers confermed under Section 13(12) read with rule 3 of the
Securty Interest (Enforcement) Rubes, 2002 issued a DEMAND MOTICE DATED
31.03.2023 calling wpon the bormewens namely MIS VANIPRIYA TEXTILES PYT. LTD.,
MR. SAGAR KAMAL BIRLA, MRS. UMA KAMAL BIRLA & MR. KAMAL KISHORE BIRLA
io repay the amount mentioned in the nofice being sum of Rs.19,90,09,065.25 (Rupees
Hineteen Crores Ninety Lacs Nine Thousand and Sixty Five Rupees Twenty-Five Paise
only) and interesi thereon within 60 days from the dale of receipt of the said notice.
The borrower’s having faded to repay the amouni, nofice is hereby given to the bormowen's
and the public in general that the undersigned has faken possession of the property
described herain below in exercise of powers conferred on him under Section 13{4) of the
said Act read with Rule B ofthe said rules on this 16th day of Oclober i the year 2023
The borrower's in particutar and the public in general is hereby cautioned not to deal with
the property and any dealings with the property will be subject to the charge of Union Bank
of kndia, Vike Parla (West) — Mumbai Branch (40810 for an amount of Rs.19,90,09,065.25
{Rupees Ninatean Crores Ninety Lacs Nine Thousand and Sixty Five Rupees Twenty-
Five Palse only) as per demand notice dated 31.03.2023 in the said account togethar with
costs and interest 25 aforesaid.
The borrower’s attentonis invited to provisions of sub-section (8) of section 13 of the Act, in
respect of time avaitable io the bormower fo redeem the secured assels.
DESCRIPTION OF THE PROPERTY
1.Land and Factory Shed siuated at Survey No. 381, 3872, 3813, 384, and 3872, 3003,
Village Seelapad, Karur Road, Sellamanthadi, Tal, & Dist. Dindigud, Tamil Nadu — 824005
admeasuring plot area 123710501 in the name of Vanipriya Texdiles Private Limited
2 Plant and Machinery situated at Suréey Nos 381 2,34 & 39023 Door No. MZ8, Ran
Mangarmmal Colony, Seelapadi Village. Kare Road, Sellamanthadi Dindigul West,
Taluka Dindigul SR, Dist. Dindigul

Sdi-
Data: 18.10.2023 Authorised Officer
Place: Dindigul UNION BANK OF INDIA

SICEM Solitaire Corporate Park, Building Ma.d,

Bth Floor, Guru Hargovindji Road, Chakala,
LIMITERD andher (East), Mumbai- 400 093,
Tel: 022-66572700. Website:www.sicomindia.com

INVITATION FOR EXPRESSION OF INTEREST FOR
SALE OF FINANCIAL ASSETS (NON PERFORMING ASSETS) OF SICOM LIMITED

SICOM Limited (SICOM), invilies Expressions of Interest ("EQIP) from ARCsl Banks!
Fis/NBFC/Company, as defined in Sub-Section{20) of Section 2 OF the Companies Act,
2013 for the sale of its Financial Assels ["Mon-Performing Assels™) as per the extant RBI
Guidelines under Swiss Challenge Method. Eligible Interested Spplicants may download
the Bad Decument alongwith the List of NPA Assets available for Sale from the website of
=ICOM Limsted {www.sicomindia.com). The Bid Docurnent can alzc be obtained by
sending an emai to Officers as given below.

Flease note that the Non-Performing Asseis are being sold as pool of assets or individual
lcan accountis). Each prospective transferae shall be: required to submit an Expression of
Interest {*EOI7) along signed copy of bid docurnent and Mon-Disdoswre Agreement {"NDAT
foinitsate the due diligence exercise.

The sale of financial assets (Non-Performing Assets)is only on Upfront Cash basis
and on"As s where s, as s what is, whatever there s and without recourse basis".
Interested applicants shall submit the Exprassion of Intesest ("EQI) an or before 5:00 P
on Oclaber 2T, 2023 in edher a sealed envelope to SICOM LIMITED alits registered office
al Mumbai or by e-mall b

For LOT L, I 1L IV and V [As per Bid documsant)
Mr. Rlejendra Bhosale -EH33E 46240
Mrs. Rasha Sawanl (23 GRET 2750
Wiz Swarada Chowlkar | (226B5T 28 | schourkanBsicomindia com

The timeline dates may get extended by 15 days or I‘m‘!hﬂ penud thereafter for the
loan accounts for which no offers are received and same shall remain uploaded on
our website, The loan accounts for which offers are received shall be removed from
the loan accounts. The interested parties may refer to our Bid document uploaded on
ourwebsite for the loan accounts available for sale,

SICOM resarses the right to after, modify the terms and condilions of the sad sale of to
canceliposipone the proposed auction salefalteraddidelata any account(s) offered for
sale al any stage of transaction, change/extend the time-lines outlined in this Bid
document without assigning any reason thereof whatsoever. The decision of SICOM Lid
in this regard shall be final, binding and conclusive. Please note that the sale shall be
subject to final approval by the Competent Authority of SICOM Lid.

Date ; October 20, 2023

rbhosaled sicomindiacom
rgawar"@-s.-:winﬁa.mm

Authorised Signatory

PEGASUS ASSETS RECONSTRUCTION PRIVATE LIMITED

55-56,5th Floor Free Press House Nariman Point,

Place ; Mumbai
Mumbai -400021 Tel: -022-61884700

%5”5 Email: sys@pegasus-arc.com URL: www.pegasus-arc.com

PUBLIC NOTICE FOR SALE BY E-AUCTION

Sale of Inmovable Properties under the Securitization and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 read with Rules 8 and 9(1) of the
Security Interest (Enforcement) Rules, 2002
Notice is hereby given to the public in general and in particular to the below mentioned
Borrower(s) and Co-Borrower(s) that the below described secured assets being immovable prop1
erty mortgaged/charged to the Secured Creditor, Pegasus Assets Reconstruction Private
Limited acting in its capacity as Trustee of Pegasus Group Thirty Nine Trust 1 (Pegasus), having
been assigned the debts of the below mentioned Borrower along with underlying securities inter;
est by RBL Bank Ltd. vide Assignment Agreement dated 31/03/2021 under the provisions of thg
SARFAESI Act, 2002, are being sold under the provisions of SARFAESI Act and Rules thereun{
der on “As is where is”, “As is what is”, and “Whatever there is” basis with all known and
unknown liabilities on 09/11/2023.
The Authorized Officer of Pegasus has taken physical possession of the below described secureg
assets being immovable property on 21/12/2022 under the provisions of the SARFAESI Act and
Rules thereunder.
The details of Auction are as follows:

Name of the Borrower(s)} a) Mr. Sameer Jotiram Latke (Borrower)

Co-Borrower(s) and b) Ms. Anusree Sameer Latke (Co-Borrower)

Guarantor(s): c) Mr. Jotiram Laxman Latke (Co-Borrower)

Outstanding Dues Rs. 1,70,31,320.591 (Rupees One Crore Seventy Lakh Thirty-Ong
for which the Thousand Three Hundred Twenty and Paise Fifty One Only) as on
secured assets are | 10/09/2021 plus interest at the contractual rate and costs, charges and
being sold: expenses thereon w.e.f. 11/09/2021 till the date of payment and realization
Details of Secured Mortgaged by:- Mr. Sameer Jotiram Latke

Asset being A. Lot No. 1. Shop No. 14, Ground Floor, Building No. 12, Type C, Phase

Immovable Property
which is being sold

|,Prakruti Heights CHSL, Haware City, Kasarvadavali, Ghodbunder Road,
Thane (West) — 400615 (adm.105 sq. ft. carpet area) East: Trinity Hills
CHSL West: Internal Road South: Hill View CHS North: Building No 11
B. Lot No. 2: Flat No. 103, 1st Floor, Building No. 12, Type C, Phase |,
Prakruti Heights CHSL, Haware Citi, Kasarvadavali, Ghodbunder Road,
Thane (West) — 400615 (adm. 564 sq. ft. carpet area) East: Trinity Hills
CHSL West: Internal Road South: Hill View CHS North: Building No 11
C. Lot No. 3: Flat No. 201, 2nd Floor, Building No. 17, Type E, Phase
I, Trinity Hills CHSL, Haware Citi, Kasarvadavali, Ghodbunder Road,
Thane (West) — 400615 (adm. 718 sq. ft. carpet area) East: Building No.
16 West: Prajruti Height South: Club House North:Internal Road

CERSAI ID: Lot No. 1: Security ID : 400026262102 Asset ID: 200026210533
Lot No. 2: Security ID : 400026261365 Asset ID: 200026209797

Lot No. 3: Security ID : 400026260472 Asset ID: 200026208904

Reserve Price below | Lot No. 1 - 21,30,300/- (Rupees Twenty One Lakhs Thirty Thousand
which the Secured Three Hundred Only) Lot No. 2 - 55,48,500/- (Rupees Fifty Five Lakhs
Asset will not be sold| Forty Eight Thousand Five Hundred Only) Lot No. 3 — 70,64,100/-

(inRs.): (Seventy Lakhs Sixty Four Thousand One Hundred Only)
Earnest Money Lot No. 1= 2,13,030/~ (Rupees Two Lakhs Thirteen Thousand Thirty|
Deposit (EMD): Only) Lot No. 2 - 5,54,850/- (Rupees Five Lakhs Fifty Four Thousand

Eight Hundred Fifty Only) Lot No. 3 - 7,06,410/- (Rupees Seven Lakhs
Six Thousand Four Hundred Ten Only)

Claims, if any, which| Lot 1: Shop No. 14- Maintenance charges Rs. 18,483/- as on
have been put forward| 01/06/2023

against the property| Lot 2: Flat No. 103- Maintenance charges Rs. 2,04,732/- as on
and any other dues| 01/06/2023

known to Secured
creditor and value

Inspection of 30/10/2023 between 11:00 a.m. to 01:00 p.m.

Properties:
Contact Person and | Mr. Navin Sharma - 7045303744
Phone No: Ms. Prerana Adhav - 8879802170

Last date for
submission of Bid:

08/11/2023 till 4:00 pm

Time and Venue of
Bid Opening:

E-Auction/Bidding through website (https://sarfaesi.auction-
tiger.net) on 09/11/2023 from 03.00 p.m. to 05.00 p.m.

This publication is also a fifteen (15) days’ notice to the aforementioned Borrowers / Co-Borrowers
under Rule 8 and 9(1) of the Security Interest (Enforcement) Rules, 2002.

For the detailed terms and conditions of the sale, please refer to Secured Creditor’s website i.e
http:/lwww.pegasus-arc.com/assets-to-auction.html or website https://sarfaesi.auction{
tiger.net or contact service provider E Procurement Technologies Ltd. Auction Tiger Biddef
Support Nos: Mo.: +91 9265562821 & 9374519754, Email: support@auctiontiger.net befor

submitting any bid.

AUTHORISED OFFICE
Pegasus Assets Reconstruction Private Limite
(Trustee of Pegasus Group Thirty Nine Trust 1

Place: Thane
Date: 20.10.2023
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